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LOK SABHA

Wednesday, November 18, 1964/
Kartika 27, 1886 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR. SPEARER in the Chair)
ORAL ANSWERS TO QUESTIONS
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Shrimati Savitri Nigam: May I know
why the Government has taken so
much time in taking a decision about
a wery vital and important matter?

Shri L. N. Mishra: There has been
some delay. We have been meeting
the political parties and the politioal
leaders of Delhi State. Agreement has
not yet been reached and I think it
will take some more time.

Shrimati Savitri Nigam: May I know
whether popular leaders of Delhi have
made this clear to the Government
that they want a sort of popular set-
up instead of the present set-up which
has been described by the hon. Minis-
ter just now?

Shri L. N. Mishra: The demand is
like that, but an agreement has
not been reached.
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Shri S. C. Samanta: May I know
whether the demands made at present
are similar to those demanded under
the leadership of our late lamented
Deshbandu Gupta?

Shri L. N. Mishra: I do not remem-
ber the old demands, but the demand
is for an Assembly and Ministers and
31l these things.

Shri Subodh Hansda: The Minister
stated that the Government is discus-
sing this matter with the  various
political parties. I would like to
kmow which of the political parties
have represented to the Government
and with whom are the Government
having the discussions.

Shri L. N. Mishra: Discussions were
held with the Congress people; also
with Jan Sangh people and some inde-
pendent people.
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Shri Ranga: In view of the fact that
successive ministries on that side and
Home Ministers too have made so
many experiments and then come to
grief and in view also further of the
fact that these so-called political
parties here in Delhi have expressed
their consent to the present dispensa-
tion when it was being inaugurated,
why is it that the Government again
is willing to reconsider this matter
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and in that way create false hopes or
wrong hopes or new hopes in the
minds of the people to have another
so-called representative, self-govern-
ing separate Government for the Delhi
City?

Shri Nanda: The hon. Member per-
haps has not taken into consideration
the answer to the question. The
answer and the previous answer given
on the subject have never gone to the
extent of saying that there is going
to be a reconsideration of the earlier
decision. All that is being done now
is that at the time when that decision
was taken and embodied in the Con-
stitution, certain suggestions  were
made regarding some kind of reorien-
tation of the structure of the munici-
pality or the corporation. That is
all; it is not going back on a previous
decision.
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Shri Bhagwat Jha Azad: May I

know whether the different political
parties who are asking for a reconsi-
deration have been able, by and large,
to come to any agreement among
themselves for the future set-up of
Delhi?

Shri Nanda: I have discussed with
them the proposals relating to, as 1
said, the reconstitution of the Corpora-
tion. That was what I was called upon
to do. Regarding that, there were
certain differences.

ot wo ATo foardy : faeelt & &Y
aRr g, S H F@T ag A o o,
g AT L T AEE & q2W & IH
w1 fgear faemr =gy &1 afe gf, &v
IT AE F ATEIT FOAE &v
= & ?

st Ay : 99 H A AAAg
geEy FrET  FfgEr AR FTHE
g TEF & |
Shri S. M. Banerjee;: May 1 know
when a final decision is likely to be
taken and what is their specific objec-

tion to giving a State Legislature to
Delhi?

Mr. Speaker:
answered.
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Use of Hindi for Official Purposes

(" Shri Jatdev Singh Siddhanti:
| Shri Prakash Vir Shastri:
Shri D. C. Sharma:

Shri Vidya Charan Shukla:
Shri Vishram Prasad:

Shri Bagri:

Shri Yashpal Singh:

Shri P. K. Deo:

Shri Solanki:

Shri Guishan:

Shri Bibhuti Mishra:

Shri K. N. Tiwary:

Shri Mohan Swarup:
| Shri Sarjoo Pandey:

*54.

Will the Minister of Home Affairs
be pleased to refer to the reply given
to Starred Question No. 214 on the
16th September, 1964 regarding the
appointment of the Hindi Salahkar
Samiti to advise on matters relating
to the propagation and development of
Hindi and its progressive use for the
official purposes of the Union and
state:

(a) the brief outline of the sugges-
tions and recommendations made by
this Committee so far and the action
taken or proposed to be taken thereon
by Government; and

(b) the steps taken to make Hindi
as the official language of the Union
with effect from the 26th January,
1965 as envisaged in the Official Langu-
age Act, 1963

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) A statement is laid on
the Table of the House. [Placed in
Library, See No. LT-3373 (i)/64].

(b) A comprehensive programme
was taken in hand by Government
in 1961 for facilitating the progressive
use of Hindi. A note giving a brief
account of the measures taken is laid





